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Speaker
(interruptions)

MR. CHAIRMAN: You are only wasting
the time of the House; two or three Members
could have spoken In the meanwhile.

(interruptions)*

MR. CHAIRMAN: Nothing of what he is
sayingwiﬂberncorded.ﬂow Mr. Thomas

may kindly speak.
. (Interruptions)*

SHRI P.C. THOMAS (Muvattupuzha):
Sir, the problem of unemployment In India is

very serious. There are qualified nurses
seeking jobs. There are no new jobs here.
But there are jobs elsewhere, especially In
Saudi Arbia. But unfortunately there is aban
by our Government on recruitment by Saudi
Arabia.. That ban should be immediately
litted. The reason stated by our Government
is that our personnel who are needed here
should not go out. But now the position is that
we have overwheiming numberof personnel

who are unemployed and who would like to’

go abroad on jobs. So, | plead with the
Govemnment through you, Sir, That the ban
on recruitment of nurses to go to Saudi Arbia
and to other Gulf countries may be lifted and
the problem of unemployment may banner

solved to that extent.
MR. CHAIRMAN: Mr. Dau Dayal Joshi.
(Interruptions)
MR. CHAIRMAN: Gentlemen, there is a list

of 60, the time is limited, everybody whose
name is on the list cannot be allowed.

(Interruptions)

. MR. CHAIRMAN: Nothing will be
recorded.

(interruptions;*

Re. Leader of 590
the House
MR. CHAIRMAN: Mr. Dau Dayal Joshi,

- are you prepared to speak or not?

(Interruptions)

MR. CHAIRMAN: Please sit down. lam
trying to distribute the time available among
the various sections.

(Interruptions)

MR. CHAIRMAN: Please don,t get up
when | am on my feet. Please sit down, Mr.
Lodha. You kindly sit down when the Chair-
man is on his legs.

(Interruptions)

SHRI GUMAN MAL LODHA (Pali):
When one shouts, you allow; when onedoes

not sayu anything, you will not allow. But
would you please allow one Member...

MR. CHAIRMAN: Will you please sit
down when | am on my feet? you are a very
senior man. Kindly sit down, | am on my feet.
I am trying to distribute the time according to
the various parties in the House giving due
weightage to the Opposition, and | am trying.

SHRI DATTARTREYA BANDARU
(Secunderabad): My number is 14.

MR.CHAIRMAN: Your number may be

14, but your Party had 10Mnmberaspodt
ing. You kindly see the list.

(Interruptions)

MR. CHAIRMAN: No, | am sorry, |
can't allow. All right, Mr. Kuppuswamy will
speak.

(Interruptions)*

MR. CHAIRMAN: Only what Mr.
Kuppuswamy speak will go on record.

(interruptions)*

* Not recorded.



